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ClVIL APPEAL NQ(s). 5440 OF 2002

BOOZ- ALLEN & HAM LTON | NC. Appel I ant (s)
VERSUS
SBI HOVE FI NANCE LTD. & ORS. Respondent ( s)

(Wth office report )
Dat e: 05/02/2009 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTICE J. M PANCHAL

For Appellant(s) Ms. I ndu Mal hotra, Sr. Adv.
Ms. Nupur Kanungo, Adv.
M. Vi kas Mehta, Adv.

For Respondent (s) M. Jai deep Cupta, Sr.Adv.
M. Manu Nair, Adv.
M. Kirat S. Nagra, Adv.
M. Arun Mhan, Adv.

for M'S Suresh A Shroff & Co., Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
Ms. | ndu Mal hotr a, | ear ned seni or counsel started her

argunents at 2.35 p.m and concluded at 3.25 p.m Thereafter, M.

Jai deep Qupta, |earned senior counsel started his argunments and was on

his legs till the rising of the Court. The matter remained part-heard. List
on 06.02.2009 after final disposal matters.

( PAVAN KUMVAR) (1 NDU SATI JA)
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